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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE
DIRECTORATE GENERAL OF FOREIGN TRADE

POLICY CIRCULAR No. 39 (RE-2005)/2004-09
NEW DELHI: the 8" December, 2005.
To,
All Licensing Authorities.

Subject: Regarding last date for submission of applications for claiming benefits under
Target Plus Scheme 2004-05.

Attention is invited to para 3.2.5 (IV) of the Handbook of Procedures Vol.l 2004-09 according
to which the last date for filing applications for claiming benefits under Target Plus Scheme is 31st
December 2005.

2. Representations have been received from various quarters seeking extension of the last date for
filing of applications for claiming benefits under Target Plus Scheme citing delay in obtaining
documents from banks and in collecting information from supporting manufacturers / suppliers.

3. The matter has been considered and it has been decided that the last date for submission of

application for claiming benefit under Target Plus Scheme will now be 315t March 2006. It is also
clarified that this is the last and final extension of last date and no further request will be entertained
in this regard.

4.  This issues with the approval of competent authority.
Sd/-
(M K Parimoo)

Deputy Director General of Foreign Trade

(Issued from F.No. 01/94/180/Policy Circular/AMO6/PCI)
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